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The 17" June 2015
No. MM-01/Mantri Parishad-05/2011/747—1In exercise of the powers conferred by
clause (3) of Article 166 of the constitution of India, the Governor of Bihar is pleased to
make the following amendment in the Rules of Executive Business, of Bihar, 1979
(Amended from time to time) with immediate effect :-
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Amendment

1. The following New Serial No-24 A and 24 B shall be added after serial No- 24 of
the list SI. No.-01 Cabinet Secretariat Department (a) Cabinet Secretariat in First Schedule
of Rules of Executive Business, 1979 (amended from time to time) :-

""24A. Appointment of advisor to the Chief Minister"

'""24B. Constitution of Standing Committees of the Cabinet, Cabinet
Committees, State Level Monitoring Committee and Group of Ministers."
2. The following Sub Para - (XXi) Shall be added after Sub Para.- (XX) of the Rule 32
(a) of Rules of Executive Business, 1979 (amended from time to time) as under :-

XXi) '"Constitution of Standing Committees of the Cabinet, Cabinet
Committees, State Level Monitoring Committee and Group of Ministers."

By order of the Governor of Bihar,
SHISHIR SINHA,

Principal Secreatry to Government.
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